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SHORT DURATION DISCUSSION
UNDER RULE 1 76 REGARDING THE
SLOGAN OF INDIANISATION OF
MUSLIMS

MR. DEPUTY CHAIRMAN: Now we have
to start with the discussion on Indianisation of
Muslims.

=1 Ao Fo Forawwe (7er 93w ) : ofrwy,
AT UF STqEAT KT A 1 wer Fyam
wBEfFe A dregerey |

MR. DEPUTY CHAIRMAN Just a
minute. Will you please sit down? This is a very
delicate question and I would like to appeal to
hon. Members to be very careful in  their
observations and they should try to see that their
observations will be such, which would help
to create the suitable atmosphere in the country
for communal harmony. Also I would like to
inform hon. Mcmbcis that there are about 21 or
22 Members who would like to participate in
this discussion. The normal time allotted
under the Rules is two and a half hours. It is
very difficult to accommodate all these
Members and I do not think [ can call all
the Members. However, who ever may be called
he should restrict his observations to eight to ten
minutes so that I can try to accommodate the
maximum number of speakers. If any hon.
Member takes more time, then it will only mean
that we debar ?ome Members from participating
in this important discussion.  Therefore I
would like to request hon. Members to
restrict their observations; they should not take
in any case more than seven or eight minutes.

#ft Ao Fo TwAWET : w, e
W AR F giivdfera o & fao o
avg w1 Framora v GFar s gqmar 2 7

**1o raise a discussion on the slogan of
Indianisation of Muslims raised in certain
quarters”
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SHRI KRISHAN KANT (Hai >
Ithewants] can clarify.

MR. DEPUTY CHAIRMAN: It is not
necessary to clarify at this juncture.
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=@fra g
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(Interruption)
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s Frmwmly : o1 AT 43 SEE )
H AT TIE | AT SqaeqT FT Y97 ISTAT
Z

=% T Arorae - Ffam’ w1 gy s
ot Frmamfd @ AT 1 The discus-

sion is on the slogan of Indiamsation of
Muslims raised in certain quarters and the
implications thereof.

SHR1 RAJNARAIN : What are those
quarters?

st geaawl : fF aw 7 W™ A
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fF ST 1E AERIATT F  WIATaEw
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wt Iqawnaf® : g1l 1 719 A arar,
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MR. DEPUTY CHAIRMAN: You please sit
down. The Chairman has considered all the
proposals and counter-proposals, all the
arguments and counterarguments and he has
admitted this motion and that is how this
motion has come before the House for
consideration, I think the House should
proceed with the discussion of the motion.
There is no point of order and I would request
the Members: let us not waste time; let us
proceed with the discussion.
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fr maawA mee adl faar wvw ) [wfaw
AW ZTTT ATTAEECT AT ;Y
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' (Interruptions)

ot gaawral - g1 15 e & fag,
TAFATRN S |

SHRI JAGDISH CHANDRA DIK-SHIT
(Uttar Pradesh) : Sir, on a point of order.

MR. DEPUTY CHAIRMAN: No point of
order; please sit down. Hon. Members should
resume their seats. If the House is of opinion
that we should try and accommodate the large
number of Members to express their views on
this important matter I would request them not
to enter into any further discussion or raise
points of order.

SHRI DAHYABHAI V. PATEL
(Gujarat) : The motion has been brought
forward in such a manner that there is so much
of controversy.

ot TrRARTe @ ArAd, w7
= fawr &ifsrg

o I@AIR ¢ AFICAT AT, A9
afsa

A VAR : 4 THATTE OF gAanrT
ARATA §, T FEAATT F AT ART
9% 991 FLFIT 31 Ig AT § |

Y Irgal @ JT g5 JUTC |

SHRI M. S. GURUPADASWAMY
(Mysore): Sir, I want to make a submission. |
know this motion has been admitted by the
Cliairman but unfortunately the wording of the
motion has created certain difficulty. I think it
is not the intention of any Member of this
House to raise communal passion in the
country or here. You yourself rightly observed
in the beginning that this should be considered
in a very very dignified manner and we should
not lose ourselves in passion or exhibit any
emotion on this issue so that the atmosphere
elsewhere may not be spoilt.

In view of your observations and also the
reaction of certain colleagues here, I sug jest
that this motion be either reworded or better
still we may withdraw it. I would appeal to
Mr. Bhupesh Gupta to
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withdraw this motion  once and for all. That
will create a better atmosphere.

SHRI KRISHAN KANT: When the motion
has been admit ed specifically and when it is in
this House .

(Interruptions)

MR. DEPUTY CHAIRMAN : Order order.

SHRI CD. PANDE (Uttar Pradesh) : But
the wording has been distorted.

SHRI KRISHAN KANT : What we say is
that at that time it was really India-nisation of
Muslims...

AN HON. MEMBER: By whom ?

SHRI KRISHAN KANT : We say Jan
Sangh.

SHRI BHUPESH GUPTA (West Bengal ) :
Thai will be given in the speeches.

SHRI KRISHAN KANT: Jan Sangh
Members are free to say whatever they like.

(Interruptions)

MR. DEPUTY CHAIRMAN : Order
please.

St fug =ai (va7 93w) @ a4y
a1 fraar &1 avaw ¢ | G gmE @
ggifarar i3 ew T gEr (e
T gET =il
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ot gwmwla : T 0 Fw o afE
g1, afFa s w9 Fgr (5 99 ® 0%
17 wefvz Zr wy, oW Er 9 971 Ty A1-
it cannot be changed. Apart from that, what is
the meaning of the actual motion or the actual
words of the motion the Mover of the Motion
will explain it. All the Members who want to
participate in the discussion can express their
own views. You can refer to a number of
problems here, if hon. Members want.
Therefore, I would request hon. Members not
to waste any more time on preliminary points
and now I would call Mr. Bhupesh Gupta to

raise the discussion. He will kindly be brief, if
he wishes to accommodate other Members.

o) URATIIOT : FHITT AT WEET AT
wrg-ra 512 (27 71T )

SHRI BHUPESH GUPTA: As the
Mover of the Motion I have some time.
First of all I wish to make it clear that it
is far from my intention to rouse passions
on any side. On tire contrary, I would
like to speak on the motion in the spirit
of communal harmony and unity, which
iadeed exists in our country. I am not
one of those who think that our country
does not believe in secularism or that the
unity of communities in our country is
a fiction. Our country stands traditionally
and historically for a secular way of life
and that is my starting point. Now, if the
slogan of Indianisation of Muslims has
come up, it has come up due to some
people in some quarters and they constitute
not a big section of the community at all.
That is an aberration in our public life
and that is why we want to pinpoint the
slogan, its harmful c¢< res and
dangerous implications, so that all of us,
irrespective of political parties and faiths.
who stand for national integration and
secularism, can together fight to uphold the
noble traditions of secularism and national
unity.

Before I deal with the subject and
come to the different aspects of it, may I
invite your attention to the discussions and
deliberations of the National Integration
Council, where this question of national
integration and the question of the slogan
of Hindu Rashtra or Indianisation was
taken up by no other a person than Shri
Jaya Prakash Narayan ? 1 am a member
of the National Integration Council and
of its Standing Committee. It was at the
instance of Shri Jaya Prakash Narayan
that the Committee decided to apply its
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mind. The National Integration Council came
to certain conclusions at its meeting of
November 4. At an earlier meeting of the
National Integration Council, in the middle of
October, . this question was discussed and a
statement of the Standing Committee of the
National Integration Council was issued.
The statement said :

"We are firmly opposed to the denun-
ciation of any minority community as being
unpatriotic or an agency of any foreign
power."

Equally it condemned the idea that any
minority community requires to be Indianised
or else it should be forced to leave the country.
I think people are found sometimes indulging
in such irresponsible talks as the exchange of
people with Pakistan being the solution of the
Hindu-Muslim problem. This was followed up
by a meeting of an all-party conference
convened on November 4 at the instance of
the National Integration Council, which was
attended by our esteemed colleague here, Dr.
Bhai Mahavir, and he was also a signatory to
the declaration. The declaration said:

"This Conference is firmly opposed to
the denunciation of any minority
community as being unpatriotic or an
agency of any foreign power. Equally do
we condemn the idea that any minority
community ..."

It has repeated what has been stated earlier.

DR. BHAI MAHAVIR (Delhi) : I was not
signatory to the declaration. I opposed it.

SHRI BHUPESH GUPTA : You may have
opposed it. Anyway, I accept it. All right. The
Indian Constitution does provide suitable
safeguards for the cultural and educational
interests of the minorities. The majority
community has a responsibility to make those
safeguards a reality. Therefore, I am not
dealing with that subject, which has been
tackled in a partisan manner or has been dealt
with in a sectarian or narrow partisan spirit. All
of us sat together, discussed it and came to
conclusions. I think it is consistent with the
principles and the declaration of the
Constitution itself.

Before I come to discuss the implications of
it, I must point out the genesis of this slogan of
Indianisation of Muslims and other similar
slogans. I would invite your attention to a book
published before the second world war ...



201 Short Duration

SHR.IG. RAMACH\NRDR\N : Hi
may permit me to put this question. Gould you
point out where exactly and who exactly
said"Indianisation of Muslims"?

SHRI BHUPESH GUPTA Let me
proceed. As I s lid, I want to speak without
rousing any pistions. Let the discussion take
plaee. I invite your attention to the book of
Mr. Golwalkar published in 1939-The title of
the book is "We, our Nationhood Defined". At
page 52 of the book you will find: —

"Those only are nationalist patriots who
with the aspiration to glorify the Hindu race
and Nation next to their heart are prompted
into activity and strive to achieve the goal.
All others, posing to be patriots and wilfully
indulging in a course of action detrimental
to the Hindu Nation are traitors and enemies
to the Nation cause or to take a more
charitable view if unintentionally and unwil-
lingly led into such a course, mere
simpletons, misguided, ignorant fools."

The reference is to C mgressmen, Com-
munists, Socialists and many others who at
that time were fighting the British and stood
for national unity, national integration and
communal harmony. It was the counterpart of
the Muslim League. (Interruptions). I do not
wish to be disturbed. Then, in this book again
it is written :

"From this standpoint sanctioned by
the experience of shrewd old nations
the non-Hindu peoples in H'ndusthan
must either adopt the Hindu -culture
and language, must learn to respect
and hold in reverence Hindu religion,
must entertain no idea but those of
glorification of the Hindu race and
culture, i.e., they must not only
give up their attitude of intolerance
and ungratefulness towards this land
and its agelong traditions, but must
also cultivate the positive attitude
of love and devotion instead in one
word they must cease to be foreigners

or may stay in the country wholly
subordinated to the Hindu nation,
claiming nothing, deserving no

privileges, far less any preferential

treatment not even citizen's rights".

This book was printed first in 1939 and
again printed in 1947. You will remember,
Mr. Deputy Chairman, that this was the time
when Gandhiji and the Congress Party
leadership and the party were
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preparing for waging a struggle against the
British. This was the time when Mr. M. A
Jinnah came out with slogan of two-nation
theory and propagated those ideas, and you
found the Hindu counterpart, this book, was
published with a view to dividing the anti-
imperialist forces, witL a view to waging an
ideological war against Mahatma Gandhi and
his teachings, with a view to creating
confusion among the people, setting one
community against another in order to help the
British strategy of divide and rule. Mr. Deputy
Chairman, that is the history behind it. Then
later on we found these things being revived.
My friend has raised the question as to who
said it, who gave this slogan. I will just quote
from various papers speeches uncontradicted,
and it is for you to draw the conclusion :

"Anybody claiming himself or herself to
be a secularist has to be a staunch Hindu".

RSS Guru Golwalkar said
Delhi on February 22nd this year.

"Both Mrs. Gandhi and Chavaii need to
be ludianisrd more than the Muslims. Most
of our troubles would not have been there
had Mr. Nehru been Indiani-scd. only
Hindu state could guarantee secularism in
the country".

this in

This is by Shri Balraj Madhok OH February
12th.

DR. BHAI MAHAVIR: This was
contradicted by him and there has been a long
controversy. He should not show only a part
of it.

SHRI BHUPESH GUPTA : Then,

"By Indianisation, it is meant that the
Muslims should give due respect to the
Hindu culture, Hindu scriptures, and try to
participate in Hindu festivals".

This is by Shri K. Narendra, Editor, Paratap
Daily. He has not denied it.

"Even the late Maulana Azad accepted
that more than 95% of Indian Muslims are
converts and not the progeny of foreign
invaders. The talk of separate Muslim
culture goes against the basic facts of
history. Therefore when I suggest that they
should shed the two nation theory and get
fully Indianised I am not saying anything to
which any nationalist Indian can take any
objection ".
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[Bhupesh Gupta]

This was by Shri Balraj Madbok in a letter to
Hindustan Times on February 16th. He cannot
deny it. He wrote that letter.

"Riots will continue to rule till Islam
is Indianised".

This was by Shri ~ Balraj Madhok as
reported in Hindustan Times of February
13th, to which he sent his correspondence.

"Indianisalion of Muslims was not
possible so long as the Aligarh Uni-versity
was allowed to function."

This was by Shri Balraj Madbok on February
13th. T hope my freind is getting some
information.

"A recent mee Ling held at New Dell!
under the Chairmanship of the P.M.
decided to launch an all party campaign for
communal peace and harmony. I suggest
that this campaign be called 'India Fhst and
Foremost' ".

Air. Vajpayee i more subtle than the crude
Mr. Bah aj Madhok. This is from Mr.
Vajpayee from Patn;<.

"All that we mean by 'l Muslims"
is that we may be spared the irrelevance of
all !

blocking our onward march. The
Russian treatment of Muslims and the .
Indonesian treatment of Chinese can be

good examples for us".

A wonderful example that is. That is in
Organiser, "Moving  fingure  writes".
December 27th.

I think I have given enough to show from
where the slogans come. Therefore, there is no
dispute about it. I am not saying this but it is
on record, Mr.Deputy Chairman, that this
slogan is being given by some leaders of the
Jan Sangh, and Mr. Madhok never denies that
thing: he has his own explanation, he lias his
own argument, but he has not denied that he
has ever given this slogan. Therefore, it is for
us to take note of the slogan, and from Jan
Sangh platform and other places the slogan is
being raised. It is in newspapers. If my friends
of the Jan Sangh give up this slogan, nobody
would be happier than 1. I am looking forward
to them to give up this slogan. That is what we
expect.

* What does this slogan mean in the context
of today. We are a free country today,
Republic of India, wedded to a secula,
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way of life based on the principle.' and tenets
and teachings of Mahatma Ga/idhi who
became a martyr to the cause of Hindu-Muslim
unity to the eternal glory of this nation. His
teachings and princ pies are enshrined in the
Constitution in one form or another. We are
trying to build up our country. We are trying to
overcome the dark legacies created by the
Britishers when brothers were set against one
another, when knife was given in the hand of
to stab another. I have seen this slogan,
whether it be the two-nation . whether it be
Indianisation of the Muslims or Pakistanisation
of the Hindu of East Pakistan, this slogan leads
to ruin and disaster. In fact this slogan leads to
the forfeiture of the title of this country to be a
civilised natiun. That is why in the name of
civilisation, in the spirit of the ancient culture
and heritage of this land, I demand that this
slogan be denounced by all who stand for our
past, culture, who stand for a bright future who
stand for the glories of this great and ancient
land we have built up through the ages.

in free India G or 7
crores of Muslim brothe sisters.
They ate a of India
as [ am. Some of them, I am proud to . perhaps
better citizens of India than some claiming to
belong to the y community. Mr. Abdul Hamid
was the man who met at the frontier Lhe
challenge of the invader in defence of our
country. We honour his name by raising
monuments, we pul plaques in the streets, we
gave him a posthumous award, but at the same
time we have the melancholy spectacle, the
grim spectacle of some of our countrymen
calling upon the Muslim community to
Indianise themselves. It is a shame, shame on
us, shame on everybody. It is an insult to the
genius and spirit of the great nation. Six crores
of Muslims are patriotic to the fibre of their
being, loyal to the country. They have their
culture, they have their religion they have their
way of life, certainly but in the larger context
of a secular State, in our polity we are brothers
and sisters; we stand before our nation as
member of a polity, of a secular community
trying to build a new India through our
struggle, through our sacrifice, through our
suffering, which Hindus and Muslims share in
the fields and factories; workers and peasants,
employees and others, everywhere they join
hands in order to fight oppression, and tyranny,
oppression of the regime, tyranny of the
regime, exploitation of the monopolist and
plundering classes.
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The blood of the Hindu mingles with the
blood of the Muslim so that we together
march forward with determination and
resolve to make this nation  worthy of the
heritage of our past forbears and the heritage
of Mahatma Gandhi. Today Mr. Deputy
Chairman, they are asked to be Indianised.
What else could be more disruptive? This is
an ideologically perverse call  at the top,
and what happens at the bottom  is that this
slogan when translated into action becomes
extermina-tion of Muslims by some rabid
communal Hindus. That is what it
becomes.  In Ahmedabad it happened. In
Calcutta it happened. In  other places il
happened. In the name of Indianising
Muslims, exterminate the Muslims. If they are
not Indianised,  exterminate them. If they
are not Indianised, throw them across the
border into Pakistan. If they do not go into
Pakistan, put an end to their life, bum  them

alive, burn their  Ii and homes, run
amuck among them. Tear them to
pieces, tear those people to pieces. That

has become the pattern of Indianisation; it
is utterly vulgar. Therefore, Mr. Deputy
Chairman, it is a matter of satisfaction ...

MR. DEPUTY CHAIRMAN : You should
finish now.

SHRI BHUPESH GUPTA : ... that the
overwhelming majority of the com-munity
and the people of this country, belonging to
all communities, are fighting this menace,
fighting this slogan, fighting this trend that
will bring ruin to the life of the nation. Mr.
Rajnarain has raised his point of order. But I
am not questioning it. We may differ over
many things; but not on this there should be
any difference. With this slogan, I do not
know how you are going to deal. I have got
the freedom of speech. Anybody can say
anything. But must we say such things? Must
we say that the British should come back
simply because we have got the freedom of
speech ? Must we say that Sati should be
reintroduced simply because we have'got the
freedom of speech ? It is a matter for our
conscience. Let this be known. I do not bother
about parliamentary legislation at the
moment. I am not speaking in that spirit.
Today I think it is in the heart of hearts; in our
minds. We must enact a law that bans such a
slogan. I would rather be dead than have such
a slogan ; I would rather be killed than hear
such a Slogan being uttered by the rabid
communalists of the RSS or of the Jana Sangh
or by any party or any section against the
Muslim community. Mr. Balraj Madhok...
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MR. DEPUTY CHAIRMAN : You
must finish.

SHRI BHUPESH GUPTA: .. is
using his freedom of speech in a parti
cular manner. Not only are the Muslims
to be Indianised, Mr. Deputy Chair
man. Do you know who others are to be
Indianised? Do you know that the Harijans
are also to be Indianised by them, that
the Christians are to be Indianised, that
everybody is to be Indianised whom the
Jana Sangh doe not like or whom the
RSS does not like ? My friend, Mr.
Rajnarain, he does not want to Indianise
anybody except Shrimati Indira Gandhi.
I am not quarrelling with him. But we
would like Shrimati Indira Gandhi to
humanise Mr. Rajnarain. But
all the same a secular man.

I am finishing. This one point I should like
to say. The implications of this slogan . . .

MR. DEPUTY CHAIRMAN: Please.

SHRI BHUPESH GUPTA: Becauss
you are inter upting, therefore my
thoughts are lost when thoughts come.
You can show rad a little yourself.
'The trend is losl anyhow. Anyhow, I am
very sorry fori.

Therefore, the slogan should not be
there. It should be banned from our land.
Now, it has been given by them. Why?
Why today? Today there is a popular
upsurge in the country just as in 1939
when Gandhi)! was preparing for the
movement. Today when there is a de
mocratic upsurge in the country for
progress, for a political break-through
for making radical changes in the life of
the nation, for united mass action by
Hindus and Muslims and all communities,
the slogan of Indianisation of Muslims
has come up to start riots in the country,
to divide the Hindus and the Muslims, to
create political diversions. This slogan
today has become a feature of the counter-
offensive of the rightist reactionary forces
including the communal forces in the
same way as the Golwalkar slogan before
the war in 1939 became the slogan of the
aggressive forces of imperialism and their
lackeys.  Therefore, democratic and
progressive forces, secular forces, must bear
in mind that this is not just a sudden lapse on
the part of Mr. Balraj Madhok. This is a part
of the calculated counter-offensive of the
rightist forces in order to stall the advance of
the progressive and united popular forces.
This is an attempt
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[Shri Bhupesh Gupta ] *o divide the
Hindus and the Muslims— there was the riot
in Ahmcdabad—because, it is by such
political diversion that they want to kill the
upsurge of the people. The Hindus and the
Muslims are united. Mr. Deputy Chairman,
the slogan should be viewed as a counter-
offensive of reaction.
to take much of your

I do not wish

time ...

MR. DEPUTY CHAIRMAN: Please

conclude.

SHRI BHUPESH GUPTA: You have
given almost more time to points of order.

I would like to appeal to the House—Iet the
voice of the House be raised today at least in
denouncing, in fervently denouncing, all such
slogans. I would like the hon. Members to
speak through indignation, through their heart,
in denouncing this slogan. Let it be known to
the Muslim community that we in this House
can give them all protection, give them all
their rights as the lights which I have got,
belonging to the majority community. They
are not second-class citizens; they are not
third-class citizens. They are as much citizens
as anybody else, and to deny them that right is
to deny us all the right to call ourselves a
civilised nation. That is why I would ask the
House in all humility, in all earnestness, to
raise its voice so that we can register a protest

against it and find ways and means of

silencing those people who issue such
dangerous, disruptive, murderous, heinous
slogans that bring in their wake the
Ahmedabad riots, the Ranchi riots and the
other riots and which cannot but spell ruin
this great nation and its future.

Thank you.

SHRI C. D. PANDE : You should call
party-wise, Sir.

SHRI A. G. KULKARNI (Maharashtra) :
It should be name-wise.

MR, DEPUTY CH;\[RN-I:};_\': \'_\:il:
you please sit down ? I 3 AEC
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I would be calling one from cvery
party. First is Mr. Krishan Kant.

[RAJYA SABHA]
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SHRI MAN SINGH VARMA : Sir.ona

point of order.

MR. DEPUTY CHAIRMAN: There
is no point of order.

SHRI_MAN SINGH VARMA : Why
Byt @ H FFA ATIH 98 [T & & e
q WY A T a1 fF g3 wieT Y -
28 fawe F1 g fagom

ot gawafa ¢ 2y, A W
7 (o1 39 @Rt ogam e
(Interruptions)

it ww fag ani : A9 sy fifa o
#fi grawrlfr @ A FeEr gaETAr
g qAT 4. ..

it o B qwtc gn o @@ &)
afr WA w Mg ang fRaa ?

ot ggaamfa : fater @i I qw
#ifaw | oF A IR ag frsegme
& frar § Sa% o % . . (Interruptions.)
g gir, @t A §3 Jd, A
AAETY ¥ fog qFF0RIE ) A AEA
7T FT T4 §, 9% 412 mdl-arzy Faak
Aw g, § AT oK MR F 99T & fAa
fafeeT @1ga &7 O SYIET WA FAT
qEAT | THS AFTAT TN I§ 7 FI=T
2 fF Frawy za OO 99 1 w917 @0
ZATT, 9§ 037 Y NG-A7 3A1ET TGT A7
qEAT ) ATHY ¥ TF 9T 4Y 9=, 919
e 7 swan faeTT e T 2

off drTFAT I (IT NI A9
qify FAFl At & U 7 AT w7
AT T AT ) FEARO o w7 A7 77 fawiy
oy 5 AT AT O AT & qvey 9eEY
A w1 gATAT F77, FEF W T wny
RE AR (AR wrfear € 9% § w4y
&% 7%, Wi I AW = A8 g
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MR. DEPUTY CHAIRMAN: Mr. Pitamber
Das, I have already made the position clear.

SHRI PITAMBER DAS: Thank you very
mueh, Sir.

SHRI M. RUTHNASWAMY (Tamil Nadu)
. With regard to your observation that the
Minister will be called upon to reply to the
debate, may I ask what is his competence on
the subject? Does Indianisation fall within his
competence? Is indianisation the subject of the
Government or the administration ? Is it
mentioned in any of the Schedules of the
Constitution that the Minister should be called
upon to reply to the debate?

SHRIMATI YASHODA REDDY
(Andhra Pradesh): This is a very parti-nent and
valid jjoint raised and the Chair or the Minister
himself must say how this -comes under the
portfolio of the Minister.. . (Interruptions) You
can hand over. I am not objecting to it.

MR. DEPUTY CHAIRMAN : You can
raise the question later on.

SHRIMATI YASHODA REDDY: But here
is a point of order.

MR. DEPUTY CHAIRMAN: If the hon.
Member wants to raise that question, that can
be raised later on.

SHRIMATI YASHODA REDDY: Mr.
Ruthnaswamy has raised a point of order.. .

MR. DEPUTY CHAIRMAN: He can raise
the point of order later. I have called the hon.
Member to speak.

SHRIMATI YASHODA REDDY: The
point of order is already there and you cannot
ask somebody else...

(Interruptions)

SHRI NEKI RAM (Haryana) : It is ruled out
of order....

MR. DEPUTY CHAIRMAN : Order, order.
I have said that he should raise that point
afterwards when he is speaking. That is my
observation on the point of order. He should
not raise it now. He can raise it at the proper
time.

SHRI M. RUTHNASWAMY May 1
suggest that the Minister is here only as an
observer on the part of the Government ?
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MR. DEPUTY CHAIRMAN: Whatever it
is you can raise that question later OH.

SHRI KRISHAN KANT: Mr. Deputy
Chairman, I was very glad when our friend,
Shri Shejwalkar, raised the point whether the
thing should be admitted or not because I
wanted him to say that the Jan Sangh disowns
the slogan of Indianisation. I will be glad if
after the debate they say that it is not so. Here
is the speech of Mr. Atal Bihari Vajpayee
which he gave in Patna. He says :

"If the word Indianisation has been used
more often in the context of the Muslim
community, it is because of the peculiar
historical background of Pakistan in which
Muslims as a community had come under
the influence of Jamah's two-nation theory.
In their case, therefore, an even more
conscious effort is called for to wean them
away from this emotional background."

Not only that, Mr. Balraj Madhok while
replying to the debate says:—

SHRI N. K. SHEJWALKAR: What was
wrong in what Mr.  Vajpayee said?

SHRI KRISHAN KANT: While
referring to his speech on Indianisation, he
says:—

"For your information I may add that these
are not my peisonal views. These are the
views of the Bharatiya Jana Sangh as a
whole and are being accepted by other
people also."

If in spite of that our friend says that they aie
not the views of the Jana Sangh, I will be very
happy. If they disown Mr. Balraj Madhok and
Mr. Vajpayee and what they have said, that
will really be a new chapter written in our
political history . ..

SHRI N. K. SHEJWALKAR: We would
not oblige you.

SHRI KRISHAN KANT : .... because that
would really take us to the real goal we want
to achieve.

Mr. Deputy Chairman, the slogan which has
been raised by the Jana Sangh today is not a
new slogan. It has some historical background.
It started long back when the R. S. S. was
formed because the Jana Sangh is a product of
R. S. S., and I do not think they will in any
way dispute that. As Muslim com-munalism
started here and as I consider
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Chairman, Sir, may I quote from a book "Jana
Sangh—Biography of an Indian Political

Party" by Craig Baxter (U.S.) wherein  he
says;—s

"The organisational and ideological
ancestor of Jana Sangh isR. S. S."

Not only that he said that, it was helped to be
formed by the Britishers at that time. That is
why we say that the Jana Sangh and the R. S.
S. are fascist parties. Why do we say tha

It was in 1920, after the First World War,
that the Britishers started supporting the Nazi
Partv in Germany and at the same time, after
the Hindu Seva Dal of Dr. Moonje, this
Rashtriya Swayam-sevak Sangh came into
being right about 1925 or so.

+t fTom anf 1999 T 77 @
g
MR. DEPUTY CHAIRMAN: Order,

order, oure AT a_ ?a,”

~ SHRI KRISHAN KANT: They can reply to
it, Mr. Deputy Chairman- You can reply later
on. Why are you taking my time ?

MR. DEPUTY CHAIRMAN : All right. No
interruption, please.

SHRI KRISHAN KANT: It shows how the R.
S. S. was really playing into the hands of the

anti-national forces.

Tiiey are talking now of Indianisation. But
may I submit, Mr. Deputy Chairman, that
most of their prominent Sangh Chalaks were
Rai Bahadurs and Rai Sahibs ? Even in the
Punjab Rai Bahadur Badridas was their Sangh
Chalak. In U. P. Rai Bahadur Madanjit Singh
was their Sangh Chalak....

[RAJYA SABHA]
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SHRI PITAMBER DAS: He was

never a Rai Bahadur.

SHRI KRISHAN KANT: The Rashtriya

Deputy Swayam Sewak Sangh was supported by the

Gwalior State, the Alwar State, all feudal
7@ ATTHT elements and communal elements.
SHRI KRISHAN KANT: Mr. Deputy

Chairman, what I am saying is that the slogan

) mw:a}mmmﬁm
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of Indianisation has not come up in

a vacuum. It has come up with a certain
background because of the freedom fight
that was continuing. Here is the "Bunch
of Thoughts" by Shri Golwalkar. What
does he say about our National Move
ment? It is rather in to see what
he says about that movement. He says:—

"Anti-Britishism  was  equated  with
patriotism  and  nationalism.  This
reactionary view has had disastrous s
upon the entire course of the freedom
movement, its leaders and the common

people."”
He says:

"This reactionary view has had disastrous
effects upon the entire course of the
freedom movement, its leaders and the
common peoiile."

ot tRIRIAN ;AT AT T E 7

SHRI KRISHAN KANT: It is "Bunch of
Thoughts" by Guru  Golwalkar.
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SHRI KRISHAN KANT: Why are you so
much afraid of that ? Mr. Deputy Chairman,
not only that. In 1939, when Hitler was
creating havoc, what has Guru Golwalkar to
say in his book, "We"? He says:—

"The way Hitler has built the German
nation by awakening race pride is a great
lesson for us in Hindustan."

He wanted too to have his racial struggle in
this country, superior race and inferior race.
Indianisation is the product of the historical
background in which the R. S.S. functioned
and the Jana Sangh is their product in 1939
when Hitler was.
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challenging the world into war. How can i Guru
Golwalkar be ignorant of the evil I
consequences of communal ism? He appre- |
ciated Hitler's Nazi party and has been trying to
mould his activities on the pattern of the Nazis.
The same way our friends are talking about
Indianisation. If today they want to disown the
slogan I will be very happy.

Not only that, Mr. Deputy Chairman. What
did they do in 1942? When the Quit India
struggle started, they gave instructions to the
Shakhas not to associate, cither with the
Satyagraha or, later on, with the Quit India
Movement. [Time Bell rings.) Their main
concentration was on weaning away the youth
from the national movement. You know, Sir,
when we were fighting the Britishers, when
Gandhiji started the Quit India Movement,
they were asking the youth not to join this
national movement. On the other hand, they
were pleading with the youth to join the
British Army. They had issued instructions to
that effect.

SHRI C. D. PANDE: And what was the
Communist Party doing ?

SHRI KRISHAN KANT: They were also
doing the same thing. The C.P.I, time was
playing an anti-national role.

Mr. Deputy Chairman, not only that, if Bhai
Mahavir was in Lahore he must be knowing
that there was a paper. Hindu, which was
assisted by the Punjab Government—because I
was there I know that— for its war effort. He
also knows it, I think. What happened in the
post-independence India when the bulk of the
nation was going towards socialism ? They say
"No" because they do not want to fight
poverty. They do not want poverty to go. They
were trying to sidetrack the issue of poverty.

On the other hand, here is another book by
Shri Golwalkar, "Not socialism, but Hindu
Rashtra". This is how they want to sidetrack
the battle of the poor. They want to sidetrack
the issue of social injustice to the poor. Hence,
"Not socialism, but Hindu Rashtra". This is
what he has to say in the book:—

"... Now that we have attained freedom and
are trying to wash off' all stains of past
slavery, why should they, who were
subject to religious slavery, not shake off
those shackles and join the original
national stream. All these

Muslims or Christians, everybody
should join the mainstream and be
converted to Hinduism".

This is how they want to Indianisc.

Now, not only that, Mr. Deputy
Chairman, here is another quo'.ition from
Mr. GolwalKSf's "Bunch of Thoughts".

He says :

"There are some people who declare that
they have achieved unity of Hindus,
Muslims, Christians and all others on
the political and economic plane. But
why limit the oneness only there? Why
not make it more wide and mo v
comprehensive so as to fuse them all in
the Hindu way of life, in our Dharma,
and take them back as lost brothers? For
those who speak of unity on the political
and economic plane, we say that we
stand not only for political and
economic 0 for cultural and religious un

This is the way hey want to Indianise the
Muslims; un ; is the way they want to act.
Not only with regard to these people, but
also with retard to Harijans and the
Scheduled Castes, they want to do it. Here is
an extra;- from an interview given by Guru
Golwalkar to a. Marathi monthly called
Nawakal. Here while referring to the system
of the "Chaturvarna" he said: "It was true
that it was in accordance with quality and
action, but to interpret quality as "ability"
and karma as "karma accepted by one's
liking" is wrong. Quality means saltva, raja
and tame, and karma means "karma done in
past life".
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SHRI KRISHAN KANT : Guru
Golwalkar feels that it is the previous birth
which makes karma. Thus they want to
divide the society into different sections and
have race relations. Now what do they say ?
Now, if 25 per cent of the minorities—
Muslims, Sikhs and others—and 35 per cent
of the Haiijans are taken out of the
mainstream, on the basis of birth, then only
40 per cent of the people are of the superior
race which according to Guru Golwalkar,
should be the ruling race, which should

govern the country. Thai iy why we are saying
that this is a metho”
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[Shri Krishan Kant]

of dividing the Indian polity. Is it not a fact
that when awards or "Vir Chakras" were given
for the sacrifices of the Keeler brothers and
Abdul Hamid, at a reception by the Lucknow
Corporation, Guru Golwalkar said that it was
an act of appeasing the minorities? They say
they want to Indianise these people. Are they
Indians themselves? They do not want to
recognise the sacrifices of these people
because they belonged to the minority
community. Is this the attitude with which we
can build up the nation? Mr. Deputy
Chairman, Sir, this is a very serious thing. I
can only say that if they want to take it back,
let them take it back. I know there are some
very good people in the Jan Sangh.

MR. DEPUTY CHAIRMAN: Please wind
up.

SHRI PITAMBER DAS : Do not try to
divide and rule, Mr. Krishan Kant?

SHRI KRISHAN KANT: No, I am not
dividing. The whole House knows that the R.
S. S. and the Jan Sangh have been trying to
divide the country.

MR. DEPUTY CHAIRMAN: You must
conclude now.

SHRI PITAMBER DAS: By saying
that there are some good people in the
Jan Sangh, and others are bad, do not

try to divide them.

SHRI BHUPESH GUPTA: All right; there
are no good people in the Jan Sangh. Are they
united now ?

SHRI KRISHAN KANT: Mr. Deputy
Chairman, Sir, here is what Mr. Balraj
Madhok says.

MR. DEPUTY CHAIRMAN:
resume your seat.

Please

SHRI KRISHAN KANT: He says Hindu
politics became identified with the Bhartiya
Jan Sangh. And then he says . ..

MR. DEPUTY CHAIRMAN: Do not read
anything now. Please sit down.

SHRI KRISHAN KANT: He says :

"Indian politics is and will always remain
Hindu politics so long as India exists as a
nation."

[RAJYA SABHA]
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When their leaders have said like this may I
know if we are not justified when we criticise
the Jan Sangh ? This slogan of Indianisalion is
anti-national, anti-unity, anti-fraternity, against
the Constitution of India, against the tradi kms
of India and we condemn it with all our
strength. The minorities have equal rights. All
people who were born and domiciled here shall
be given full and equal opportunities.

SHRI C. D. PANDE: Mr. Deputy Chairman,
Sir, while participating in this discussion, I
want to make it clear that I do not agree with
the main words of the motion. There is no
question of Indianising the Muslims. The
Muslims who have stayed in our country, 60
millions of them, are fully Indians. We have no
grudge against them. We have got no suspicion
against them. But this motioa has a wider
meaning. I am referring to the section of the
people here who look beyond our borders for
inspiration or whatever it may be. There are
parties here—not on the basis of religion; there
is absolute freedom of religion; there is
absolute freedom of culture here—which
import their political thinking from other
countries.

SHRIB. V. ABDULLA KOYA
(Kerala) : Which are the other countries?

SHRI C. D. PANDE: Russia, China, and
there are many. [Interruptions) What I want to
say is that there is a large section 0i' people in
this country who really deserve to be
Indianised, from the political angle, in their
loyalties. I remember the days of Mr. Bhupesh
Gupta's political career when he was a student
in London. He was not looking to the Indian
welfare. His politics throughout for the last 30
years has centred on Russian policy. If there is
a war by Russia, it becomes people's war.
When Indian youths were in jail, Mr. Bhupesh
Gupta was fighting against us. (Interruptions).

SHRI BHUPESH GUPTA: On a
matter of personal explanation. When my
friend was happily married to the daughter of
an illustrious man, I was in prison.

SHRI C. D. PANDE: If there is any section
of people in this country which needs to be
Indianised, it is Mr. Bhupesh Gupta's party and
Mr. Niren Ghosh's party. It is a shame to our
country that there are men who have got the
picture of Mao Tse-tung in various parts of the
country and they have got Chinese friends.
They are not guided by Indian interests.
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They are guided by what is happening in i
China and Russia. If Mr. Bhupesh Gupta j is
fighting Mr. Niren Ghosh, it is not because
they have any enmity, but because China and
Russia are fighting each other. And that
conflict is reflected here. Therefore, is it not
desirable that such sections of people, who
are looking beyond the country for
inspiration, for their loyalty, should be
nationalised? What is wrong if I say that Mr.
Bhupesh Gupta should be nationalised?

SHRI BHUPESH GUPTA : I should be
nationalised?

SHRI C. D. PANDE : Yes.

SHRI BHUPESH GUPTA: I am
already in the public sector.

SHRI C. D. PANDE: You are not. You
are in the Russian sector.

DR. BHAI MARWIR: He should be
deposited in a nationalised bank.

SHRI C. D. PANDE: He is in the Russian
sector and his loyalties are there. When he
uses the words "preposterous ", "sinister",
and so on, in connection with this slogan of
Indianisation, may I ask him whether his
Russian friends have not Russianised the
Muslims in Turkestan ? Have not the
Russians Russianised the entire Muslim
population of Turkestan ? There is not a
single name in Central Russia which has not
been Russianised. If a man was called
Sultan, he became Sultanov. If somebody's
name was Ahmed he became Ahmedov.

SHRI BHUPESH GUPTA:

Pand
e

will be Pondov.

SHRI C. D. PANDE: Did they tell them
"Don't play with the religion and culture of
the Muslims in Central Asia"?

DR. BHAI MAHAVIR: Mr. Bhupesh
Gupta should become Bhupeshov.

SHRI C. D. PANDE: So, Sir, there is a a
large section of people in this country who
need to be Indianised and it should be our
effort to Indianise them. And if we cannot
do it easily, a legislation should be brought
that no person in this land should have any
loyalty to another country, whether
culturally or socially or otherwise. They
should resist such temptation because it is
very dangerous. I have no danger from
Chagla or from Akbar Ali Khan. But I have
every danger from Mr. Bhupesh
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Gupta, from Mr. Niren Ghosh and from such
others. Therefore, if there is any utility in this
Resolution, it is with regard to this aspect.
They should be Indianised. {Interruptions) Sir,
one more sentence. As far as the Muslims are
concerned, I remember the days of 1923-24
when Mau-lana Mohammed Ali used to say in
public speeches, "I am an Indian first, I am an
Indian next, I am an Indian last." I think the
Indian Muslims of today are the same.
Therefore, I have no complaint against the
Muslims, but I have a complaint against those
people who are carrying on a bogey of
campaign, whoever it is. They are creating a
suspicion and horror in the minds of the
Muslims so that they may leave Mr. Bhupesh
Gupta's party or Mrs. Indira Gandhi's party or
somebody else's party. It is a political
exploitation of the minorities. So I blame you,
I charge you, for exp.oiting the Muslins
creatmg a psychology of terror. You should
desist from that.

MR. DEPUTY CHAIRMAN: Thank you,
Mr. Pande, for your cooperation. I hope other
honourable Members also will emulate the
example of Mr. Pande.

SHRI M. RUTHNASWAMY : Mr. Deputy
Chairman, when in 1870 Italy became unified
for the first time, the great Italian statesman,
Mazzini, said to the first King of the United
Italy, "Sir, we have made Italy. Now we must
set about making Italians." That is the problem
with which India has been faced ever since it
acquired independence. When India was
made, to the eternal tragedy of the country,
large portions were knocked off. The land
which had been intended by nature to be
united, indivisible, was divided by the lust of
politicians for power. But even so, India still
stands united. But the people of India have to
become Indians. Just as the Italians were
divided into Lombarclians, Northern Italians
Tuscanians, Neopolitans, Sicilians, etc., we
have also been divided from one another by
our caste, by our community, by our religion,
and unfortunately recently by our culture. So
the great problem before India is how the
people of India can become Indians; not
merely the Hindus, not merely the Muslims,
not merely the Christians, all the people, how
they can become Indians. That is the problem
which faces every community. The Hindus
have to be Indianised. The Muslims have to be
Indianised. The Christians have to be
Indianised. Every community, every caste, has
to be Indianised because the dominant
influence upon us has been
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[Shri M. Ruthnaswamy.] that of either our
religion or our caste or our community or our
language. So all these different communities
have to become Indian, and that is the problem
before every one of us, not merely before the
Muslims, before the Hindus, before the
Christians, before the Parsis, but before every
one. And our duty lies in stren-ghtening all
those factors, all those influences, that make for
Indian unity, that make for Indianisation, and
keep in the background, suppress, all those
factors that divide us from each other.

Among the factors that keep India united is
the land of India. The land which was intended
by nature to be one and undivided, that has
never been divided. The land is never divided
between the people of India. The mountains,
the seas !i ive definitelv divided Ind'a and the
Indians from every other country but not the
Indian themselves. It is the people of India that
are divided. And so I would suggest that in our
schools, in our colleges, in our newspapers,
emphasis should be laid upon the love of the
land of India because, while the cultures, the
languages, the castes divide us from one
another, the land of India unites us. Let the
love of the land of India be inculcated among
our youth, among our people, among the young
and old, so that this love of the montains, the
hills, the plains of India, the birds of India, the
animals of Irdia,—-the love of the land of
India—may be one unifying factor. That is the
only unifying factor in our country.

This debate .vas utterly uncalled for, and it
does r,0t re:He to *:e issues of PaiTament.
Indianisation is not one of the subjects of the
Government. It is not the cha"ge of any one
Minister. Although this debate should not have
been allowea, it has been allowed by the
Chairman; but it has given us an opportunity to
clear our m'nds of all tho e cobwebs, all those
d fferences that keep u; divided. Let us
concentrate upon the factors that keep us
together, that keep us united. If this debate can
concentrate our attention upon the things that
unite our pet pie and unite our country, it will
have served its purpose.

MR. DEPUTY CHAIRMAN: Mr Chagla.

WY avnm (e (= Guzds,
CITIZ ATH ATETC |
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St IqawTafa @ FAT QTET ATE AT
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7% 2 5 7wre Ay ey oY 7 gAY
1 faara 4, A i & s gon
fn STl QAT 97 A1 TR s AT
1 Zq % Z9167 I F7 v ?

{1t Iqmarefa © 519 53 ST o

SHRI M. C. CHAGLA (Mabharashtra) : Mr.
Deputy Chairman, I think everyone in this
House agrees that we want in our country
national unity and communal harmony. And
from that point of view, I am sorry that this
Resolution should have been worded in the
manner in which it has been done. Now, I do
not understand Indianisation. Everv citizen of
India is an Indian. H<- does not need
Indianisation. He has all the rights under the
Constitution. All the fundamental rights are
guaranteed to him. We can proudly say we do
not have two classes of citizenship. We have
repudiated emphatically, unequivocally, the
evil, vicious, theory of two nations. Therefore,
whatever the community, whatever the caste,
all the people who are the citizens of India are
equal. I also regret that the expression
'Indianisation of Muslims' should have been
used...

AN HON. MEMBER: By whom ?

SHRIM. C. CHAGLA: I am talking of the
Resolution.

In my op’nion one of the misfortunes of our
country is, as somebody said, there are very
few Indians in India. We think of our caste, we
think of our community, we think of our
language, we think of our religion, and the last,
if at all, we think of our country. And what we
need is that our first, foremost, paramount,
loyalty should be to our country. In other
words, we must develop an Indian outlook.
And I say that apples not only to the Muslims,
but to the Hindus, the Christian.-, and others.
Therefore, as a universal proposi-t'on I accept
it though I do not like this language. This is not
a very happy language. We do need people in
our country with a national outlook. But our
trouble today ‘s that our people postpone
loyalty to the country to all other loyalties,
minor loyalties, forgetting the major loyalty
which is loyalty to India. And, therefore,
I
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wish my friend, Mr. Bhupesh Gupta, had
warded this Resolution better. Now, it is my
view, that in public affairs we should not
permit our religion to intrude itself. Religion
is a matter of one's individual conscience. [
may believe in God or I may not believe in
God. I may be an agnostic or an atheist or a
Hindu or a Muslim. That is my concern. That
is my relationship with my creator if I believe
in one, or my way of life. But when it comes
to public affairs we are all Indians and should
think, behave and act as Indians.

The trouble with ou’ country is, we do not
do so. In thi« House although we rep-escnt
different States, I say that we should all think
and act as Indians. I will remind you of the
famous answer the great British political
thinker, Burke, gave to his constituency—I
think it was Sheffield. H>s constituency wrote
to him and said 'You a'e not taking sufficient
interest in your constituency and you are no!
looking after the interests of your
constituency'. The reply that Burke gave, the
celebrated reply, was: "Although Sheffield has
elected me, once I am elected, I represent not
Sheffield but the whole of England". That
should be our attitude. We come from d ff(
rent States. This is the Counc'l of States. The
Lok Sabha is different. Even though we come
from different States, even though we may
look after the interests of our respective States,
that looking after the interests of the States
should be from the point of view of India, of
the interests of Ind'a and the national aspect.
My quarrel with the Government is this—I
have said so on the last occasion and I say it
again and I know the Home Minister made
some very cynical remarks about me, I am
afraid he d'd not understand me, he did not
apprec'ate what 1 said. What I say is, the
Government policy should not be communal.
If we are a Secular State, we must "tick to a
secidar view of pubic affairs. Whether we are
dealing with a domestic question or an
international question, the only way to look at
it is from an Indian national point of view and
I am sorry to say, I am really sorry to say that
there has not been one occasion but several
where the Government has tried to look at a
question from a communal point of view to
satisfy one community or another. That is an
entirely wrong approach, that is not an Indian
approach. My definition of secularism is this.
The British definition was to play one
community against another, appoint people to
a post because they represented -certain
communities, so that the members
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of the majority community were indignant and
angry that people of merit in their community
were passed over. What real secularism means
is that no one should be disqualified by reason
of his caste or community. Appoint people on
merits whether he is a Harijan or a Muslim or
a Hindu or a Christian. Do not try and seek to
help a community or please a community or
cater to a community by making appointments
or giving advantages to that community
because it is a community. That is not
secularism but com-munalism in another
form. As I said in the debate on Ahmedabad
riots, that is unfortunately what we did with
results that are known to everybody in this
House.

You have imposed a time-limit and I will
not exceed it. What we need to-day more than
anything else is to put down everything that
leads to separation and encourage everything
that leads to national integration. I do not want
to be misunderstood when I appeal to the
Muslim community and other minority com-
munities also to join the national stream. There
is the nat'onal stream. They are' part of this
nat'< n, as much psrl of the nat'on as the
Hindus. I resent anybody tell'ng me that I am
not as good an Indian as any other Indian. The
traditions of the country are mine as much as
of the Hindus. The culture and civilisation
which have come down for centuries and
thousands of years belongs to me a” it belongs
to others. Wha t we want is that all of us, the
Hindus, Muslims and Christians should share
in this heritage, fhould be proud of th's
heritage, should feel and tlrnk as Indians and
should not get into separate compan -nents and
start thinking as different communities,
different castes or religions. That is the only
way we can have national unity and national
integration in this country.

SHRI G. RAMACHANDRAN : T agree
with every word that Prof. Ruthna-swamy said
and may I also add, I agiee with almost every
word that Mr. Chagla has said but they were
dealing with general issues. The issue raised
by Mr. Gupta is not an issue wh'ch he has
raised. He has called our attention to an issue
raised by somebody. The Jan Sangh is one of
the leading political parties of this country. I
have some adm' ration for Atal Behari
Vajpayee, between whom and myself, I take it,
there has been long friendship! We have met
often and even discussed matters. Here is Dr.
Mahavir whom I



223 Short Duration

[Shri G. Ramachandran.]

consider as one of the coming men of this
generation but the other day, when he
entered into polemics with Mr. Gupta,
he leaned forward and said: 'l want to
Indian'se even Bhupesh Gupta'. Now this
is nothing but an insult to a man like Mr.
Gupta. He is as much an Indian as Dr.
Mahavir. He is as much an Indian as G.
Ramachandran. To sit here and point
your hands at each other and say : "I
want to Indianise you and you" is to
indulge in political insanity. What did
Mr. Gupta do? He said: 'Hereis a
leading political party. They have asked
for the Indianisation of the Muslims'.
He gave quotation and my friend, Shri
Krishan Kant, gave quotations which are
unassailable to prove that those the Jan
Sangh had in mind were the Muslims.
Now there has been such a furor against
this that the Jan Sangh is taking shelter
under varying definitions and explanations.
I think it is a very healthy thing that they
are now denying the statement and saying:
'We did not have the Muslims only in our
mind' but the quotations that have been
given from their top-most leaders make it
absolutely clear whom they had in mind.
Let me go to a step further. What did they
mean by Indentation ? 1 want Mr.
Chagla to deny thisand I  want Prof.
Ruthnaswamy to deny this that what they
had in mind were Mnslims. They had
nothing else in mind than the Hindui-
sation of the Muslims. I will tell you
why. When some time ago I raised the
question of the composite culture of India,
it was Dr. Mahavir or somebody from that
eminent party who said: "There is no
such thing as a composite culture of India.
There is only Hindu culture". To the Jan
Sangh, rightly or wrongly, according to
them rightly and according to me totally
wrongly, India is a Hindu country. The
culture of India is Hindu culture. This is
ingrained in their outlook and philosophy
and if they were more courageous llian they
appear to be, they should ask as Mr.
Golwalkar has asked or as Mr. Madhok
has asked, forthe Hinduisation of the
minorities of this country. My very valued
friend Prof. Ruthnaswamy who indulged
in beautiful generalisations must recognise
what is the significance of this attitude of
the Party which is putting forward this
proposal and Mr. Cliagla, with his
wonderful liberality of mind, must not run
away from looking at the Party which has
put forward this proposal and the manner in
which it has been put forward. What they
have in mind is Hindu’sation. There can
be no more pernicious doctrine for the

[RAJYA SABHA]

Discussion 224

whole of this country, to-day, in 1970, for this
Republic of India, than for a Partv to arrogate
to itself the right to judge who should be
Hinduised or India-nised. What are the tests
and who will give the tests? The whole thing is
a piece of political insanity and nothing less.

They are indulging in it and yet now a
number of them are trying to cover this up and
explain this away. Now take the Opposition.
Mr. Bhupesh Gupta is in the opposition and he
spoke in the manner in which he did. I think
my friends of the Congress (Opposition), in
their hearts, even if they do not want to give up
their loyalty to a fellow party in the Opposi-
tion, know that what has been expounded is a
pernicious doctrine. I want them to have the
courage to disown this kind of a doctrine even
from their friends of the Jan Sangh.
{Interruptions)

SHRI C. D. PANDE : I want to make a
point of clarification.

(Interruptions)

MR. DEPUTY CHAIRMAN: Order,
order.

SHRIG. RAMACHANDRAN: [ am
not yielding, Sir.

Now take a friend like Mr. Rajnarain,, I hold
him to be a true revolutionary in this country.
But there is in him only one passion; to
demolish the Government ofShrimati Indira
Gandhi! He will join hands with anybody,
work with anybody, do anything, if that can be
accomplished. Otheiwise he would be on my
side. He would be on the side of those who
opjaose  this  pernicious  doctrine  of
Hinduisation. But he too is caught up in the
circle of his own pel prejudices. If Members of
the Opposition will talk frankly to each other,
they will realise that the party has put up this
proposal is a fanatic Hindu communal party,
that they rely for their strength on the RSS,
which has vitiated the politics of this countiy
like no other group in this country. Taking help
from them, drawing sustenance from them, this
Party is now producing the theory that Muslims
should be Indiauiscd. But, if today
(Interruptions)

SHRI T. V. ANANDAN (Tamil Nadu): In
the days of the British we demanded
Indianisation. What does that mean ?
(Interruptions)
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SHRI G. RAMACHANDRAN : If
today they will all stand up and say that "we
have no such intention as Hinduisms; the

Muslims, I shall be most happy

{Interruptions)

MR. DEPUTY CHAIRMAN: Order,
order.
SHRI G. RAMACHANDRAN

Please listen to me, Sir. If the leaders and the
spokesmen of this party will stand up today
and say, "we did not mean the Hinduisation of
the Muslims, of the minorities; we were
talking of Indiani-sation in the broad and
magnificent manner in which Mr. Chagla
explained it, and in the broad and magnificent
manner in which Professor Ruthnaswamy put
it", I will have no quarrel with them. But the
truth of the matter is this—and I am now
closing—that they indulged in political
indiscretion of the highest order. They have
now realised that they have raised a hornet's
nest in this country, and they are somehow
trying to wriggle out. May they wriggle out
fully, and my best wishes to them as they
wriggle out. (Interruptions).

SHRI C. D. PANDE: One word. I want to
explain. The hon. speaker just now had
spoken that some Members of the Congress
(Opposition) have sa'd this. My complaint is
that nothing of the sort has been said, and they
have disowned it. (Interruptions) What has
been done is that Mr. Bhupesh Gupta, to
exploit the Muslim minority has brought this
thing. That is my grievance. Otherwise, this
does not exist. The mere fact is that Mr.
Bhupesh Gupta, by bringing this up, has done
a great disservice to the country. This is what I
wanted to say.

SHRIG. RAMACHANDRAN: Mr.
Bhupesh Gupta did not raise the issue at all,
he only referred to an issue raised by the Jana
Sangh.

SHRI C. D. PANDE :
pernicious thing.

This is a most

ot T ¢ e, & sow g
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T AME F7 AT 44T 0T T A,
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): This is a
wrong remark. To call an hon. Memher
“wIaars' | is not the proper thing to do.
This must he expunged off the record.

eft Jeawmafa @ s ST wwET &
Fu TR ST o
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o AT g, § amvd faaad
FCAT JEAT § oA W w@w A oo
™ |

SHRI OM MEHTA (Jammu and Kashmir) :
The word 'bewgoof should be expunged.

A oA - Afed, gwod 3w
St ARAATEAT : T AT IARE FAAT
g, WY TR0 ATHE AL AT |
T FITE

SHRI OM MEHTA: He must withdraw that
word.

MR. DEPUTY CHAIRMAN : I would
request the hon. Member that he will use better
and civilised language.

»ft oty Rgar : 7T TG T37 F9EF 2,
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Communist  Party of IndiaFIRsT

CONGRESS RESOLUTION ON RIGHT OF
SECESSION OF NATIONALITIES.

Bombay, 31st May, 1943-

Every section of Indian people which has a
contiguous territory as its homeland, common
historical ~ tradition, common language,
culture, psychological make-up and common
economic life would be recognised as a
distinct nationality with the right to exist as an
autonomous State within the free Indian
Union or Federation and will have the right to
secede from it, if it may so desire.

"Thus the free India of tomorrow would

IR sz O ¥ s wena ¥ amr @
f& areaaq & =< faaer fomfady §
IAHT UF BT A WA F g 1 7 faw
fem & <7, detow # wF an fow gfaw
# g a1 f T1E A 39 qwe g w2
LRl

Fa & o qo qo F wwATT 0% AT
@ § AT ST Z q9 AT F7 w9rw Ay
I A

be a federation or union of autono
mous States of the various nationalities

such as Pathans, Western Punjabis
dominantly Muslims, Sikhs,
Sindhis , Hindusthanis, Rajasthanis,
Gujaratis,  Bengalis, Assamese,
Biharis, Oriyas, Andhras, Tamils,
Mabharashtrians, the people of Kerala,
etc. etc.".

SHRI BHUPESH GUPTA: My friend is

q FuAT SfERU &1 AT AT Ay
o FE T2 & 16 0 iy |

reading something which was written in the
context of the fight against the British. It does
not mean that even today we do not stand for
unity. It is quite possible to concede that right
and see that by persuasion and by the shaping
of a social order nobody secedes.

MR. DEPUTY CHAIRMAN: Order, order.
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SHRI BHUPESH GUPTA : The
Soviet Constitution even now concedes the
right to secede to its units.

(Interruptions)

ST ASARN : T G § g TET A3
ST =rfegd | & T g fFogw fawr 0
& T 9T )

AT F|T AT | A JE q@AT ATEAT E
w3 & Ferfas aEea 8w e farfai
#r FE Forferdt 2 7

SHRI BHUPESH GUPTA: Yes; Bihari is a
nationality. You see your Jana Gana Mana

composed by Rabindranath Tagore. What
does it say ? craya- fn-g-

T, WOE, 3143, Iepe, qar _ what
dose this mean ? The concept is unity in

diversity. That is our view. Nation and
nationality should not be confused.
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"In the case of Muslims of eastern and
northern districts of Bengal where they
form an overwhelming majority they



